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and other plaoss including Savitri Nagar 
undor its jurisdiction. Delhi Electric Supply 
Undertaking is also requested to disconnect 
electric power in respect of such unauthor­
ised factories.

Probienislh Cement Industry

3214. SHRI GEORGE FERNANDES: 
Will the PRIME MINISTER be pleased to

(a) the target lor movement of cement 
this year;

<b) whether the cement industry is 
facing some problams;and

(c) if so, the details thereof and the steps 
taken to solve them?

THE MINISTER OF STATE IN THE 
MINISTRY OFINDUSTRY(PROF.P.J. 
KURIEN): (a) For the current year, against 
the production target of 52 milinn tonnes sat 
for large size cement-plants. Railways have 
fixed a target of 30 million tonnes of cement 
iTKwemeft ĵy rail.

(b) and (c). Cement Manufacturers 
. Associatton as wen as a number of cement 
plants have t>een reporting short supply of 
wagons and directtonal restriction as one of 
the constraints in optimising cement produc- 
tkm anddespatches. The wagon supplies to 
the Cement Industry is ctosely monitored by 
the Devek>pment Commissionerfor Cement 
Industry, and remedial action, wherever 
necessary, is taken in consultatnn with the 
Railways.

Naphtha Baaed Chemical Complex In 
Orissa

3215. SHRI ARJUN CHARN SETHI; 
WiH the PRIME MINISTER be pleased to 
state:

(a) whether the Industrial Promotkxi 
and Investment Corporation Limitedof Orissa 
has appGed to the Unnn Government for 
issue of a Letter of Intent for Naphtha re­
former based chemical complex at Paradip 
in Cuttack District of Orissa; and

(b) if so. the reactnn of the Unnn Gov­
ernment thereon?

THE MINISTER OF STATE M THE 
MINISTRY OF CHEMICALS AND FERTIL­
IZERS (DR CHINTAMOHAN):(^ Yes, Sir.

(b) Proposals for setting up such Petro­
chemical complexes are consklered having 
regard to availability of feed stock and other 
techno economic aspects.

Establishment wage BUI of D.DJL

3216. SHRI JEEWAN SHARMA Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) the establishment wage bill of the 
Delhi Devekipment Authority, of the year
1991 as compared to the wage bills of the 
last three years, grade-wise;

(b) the steps taken to pnjne drastically 
the establishment wage bills; and

(c) the percentage of administrative 
charges added in the cost/price of DDA. 
flats?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) The ap­
proximate grade wise breakup the estab­
lishment wage bin for the year 1990-91 and 
precadings thres financial years are as under
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• Yoar

s^-ee 8 8 ^ 8 ^ 90-91

Gr. A 2.40 2.59 3.04 3.21

Gr.B 4.21 4.57 5.30 5.65

Dr.C 9.90 10.74 12.46 t3.29

G r.D 6J0 7.37 835 9.12

Wori( Charge 26.83 29.83 34.00 36.00

Total 50.14 54.37 63.35 67.27

(b) and(c). The following steps have 
Men taken to reduce the Establishment:-

I) A ban was imposed on lecruH-
ment of Da3y. wages/Muster Roll 
employees in the year, 1984.

H) 11418 employees of various 
categorises have been trans­
ferred to MCD due to transfer of 
JJ  Scheme and handing over of 
developed colonies.

iiO SHishidywasalsoundertaken
of various departments of the 
DDA to locate surplus staff and 
efforts are made to adjust this 
surplus against vacant posts. 
Administrative charges @  1% 
P A  areaddedwhiewoifcingout 
ttie disposal cost of flats under 
SFS, MIQ categories. No such 
diaiges are levied for Jantaflats.

[Tmnsbtioii

atsnographf OradelEMwilnitlon 
Conducted in Subonlinale Servloes

3217.SHRISURBIDRAPALPATHAK: 
Wa the PRIME MINISTER be pleased to
state:

(a) the total number of successful can­
didates in the Stenographers Grade-ll ex­
amination. 1989 conducted by the subordi­
nate Services Commission;

(b)the number of candidates from Hindi 
medium declared successful;.

(c) whether any other cacke has been 
allotted to such candidates besides the 
Central Secretariat Stenograpbtf̂  Grade-C 
cadre;

(d) if not, the reasons therefor; and

(e) the proposed number of successful 
candidates being sent to other cadres from 
the Stenographer GrsKie-ll examination ai 
1990?

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. P U ^ C  
GREVANCKANDPEf»iONS(SHRIMATI 
MARGARETALVA):(a)278candidateswere 
declared successful in the Stenographers 
Grade‘C  Examination. 1989, conducted by 
the Staff Selection Commission.

*
(b) 21 candidates witti Hindi medium 

were declared successful in the said exami­
nation.




